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केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

 
 

Health and Medical Education Department, Civil; Secretariat, UT Ladakh 

Tel-NO 01982-25756 (O), Email.comsecyutlladakh@gmail.com 

 

Notification 

Leh, the 25February, 2022 

 

S.O.─25  In exercise of the powers conferred by sub-section (1) of section 20 of the Drugs and Cosmetics Act, 
1940, read with Drugs and Cosmetics Rules, 1945, the Lieutenant Governor of Union territory of Ladakh, hereby 

appoint the following persons as Government Analysts, for the whole of Union territory of Ladakh, in respect of 

Drugs and Cosmetics, for the purpose of said Act, namely, ─ 

 

(i) Dr. R.A Singh, Regional Drugs Testing Laboratory (RDTL), Chandigarh; 

(ii) Dr. Debasis Maitis, Regional Drugs Testing Laboratory (RDTL), Chandigarh; and 

(iii) Sh. Hitesh Kumar Khara, Regional Drugs Testing Laboratory (RDTL), Chandigarh. 

 

 लद्दाख, 03 मार्च, 2022  

 LADAKH, THURSDAY, MARCH, 03, 2022  

भारत सरकार 
GOVERNMENT OF INDIA 
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By order of the Lieutenant Governor. 

 

 

                                                (Dr. Pawan Kotwal), IAS 
                                  Principal Secretary, Health & Medical Education, 

                                                    Union Territory of Ladakh 

No  M-17030/2/2022.         Dated :    25 .02.2022                                                  

 

Copy to the: 

 

1. Additional Secretary, JKL, Ministry of Home Affairs, Government of India. 

2. Joint Secretary to Ministry of Health & Family Welfare, Govt .of India , Nirman Bhawan New Delhi 

3. Commissioner/Secretary, General Administration Department, UT Ladakh 

4. Divisional Commissioner, Union Territory of  Ladakh 

5. Secretary to Hon’ble Lieutenant Governor of Union Territory of Ladakh  

6. Secretary, Department of Law & Justice UT Ladakh 
7. Drugs Controller General (India), CDSCO(HQ), FDA Bhawan Kotla Road New Delhi 

8. Deputy Drugs Controller,  Directorate General of Health Services, Ministry of Health & Family Welfare 

Govt. of India FDA Bhawan Kotla Road New Delhi 

9. Pvt Secretary with Advisor to the Hon’ble Lieutenant Governor of U.T Ladakh 

10. Dr. R.A.Singh , Director RDTL Chandigarh ,160036 

11. Assistant Controller Drugs/Controlling Authority, Drugs and Food Control  Organisation ,  

UT Ladakh. 

12. Superintendent Archives, Archaeology and Museums, Ladakh. 

13. In charge website NIC for uploading on UT website. 

 

 
  

 

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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